
NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

Dated: 05.03.2021 

NOTICE  

 
Take notice that the following matters listed on 08.03.2021 in the Court of Chairperson will not be taken up. The next 

date of hearing will be notified later. 
 
 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 1111 of 

2020 

 

Damodar Valley Corporation 

Vs. 

Kharkia Steels Pvt. Ltd. & Ors. 

 
 

Madhumita 

Bhattacharjee 

Rajshree Kajaria-R1 

& R3 

2.  Comp. App. (AT) 

(Ins) No. 106 of 

2021 

 
 

Mohinish Kumar & Ors. 

Vs. 

Premsons Super Steels Pvt. Ltd. & Ors. 

Ishaan Singhla  Komal Abrol-R1 

3.  Comp. App. (AT) 

(Ins) No. 118 of 

2021 
 
 

Mr. Ajit Kumar 

Vs. 

Manasi Wadekar & Ors. 

Shivanshu Kumar  

4.  Comp. App. (AT) 

(Ins) No. 473 of 

2020 
 

Part Heard 

 

RKKR Steels Pvt. Ltd. 

Vs. 

Ramakrishnan Sadasivan, Liquidator of 

Surana Industries Ltd. 
 

 
 

Kartik Malhotra Ramakrishnan 

Sadasivan 

5.  Comp. App. (AT) 

(Ins) No. 68 of 

2021 

 

Andhra Pradesh State Financial 

Corporation 

Vs. 

Kalptaru Steel Rolling Mills Ltd. & Anr.  

 

With 

Gautam Singh   Anoop Prakash 

Awasthi-R1 

Avinash Mohapatra-

R2 

6.  Comp. App. (AT) 

(Ins) No. 584 of 

2020 

 

 

Andhra Pradesh State Financial 

Corporation  

VS. 

Kalptaru Steel Rolling Mills Ltd. & Anr. 

  
 

With 

Gautam Singh Anoop Prakash 

Awasthi-R1 

Avinash Mohapatra-

R2 

7.  Comp. App. (AT) 
(Ins) No. 1078 of 
2020 
 
 

Southern Power Distribution Company 

of A.P. Ltd. 

Vs. 

Kalpataru Steel Rolling Mills Ltd. & 

Ors. 
 
 

With 

Nishant Sharma  Anoop Prakash-R1 

8.  Comp. App. (AT) 

(Ins) No. 866 of 

2020 

 

Kalptaru Steel Rolling Mills Ltd. 

Vs. 

Southern Power Distribution Company 

of A.P.Ltd. 

 

With 

Anoop Prakash 

Awasthi 

Rakesh K. Sharma 



9.  Comp. App (AT) 

(Ins) No. 914 of 

2020  

 
 
 

Southern Power Distrubution Company 

of A.P.Ltd. 

Vs. 

Kalpatru Steel Rolling Mills Ltd. 

 

Rakesh K.Sharma Anoop Prakash 

Awasthi 

 
 

 
 
 
 
 
 

 
 
 
 
 
 

 

  Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 
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